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GUNTUR-REPALLE BRANCH LINE

(a) whether ticketless travel on
increase on Guntur-Repn.lle
Branch Line in Madrag State;

(b) whether it is a fact that
trains running on that line are
keeping up the timings announced
the time-table ; and

(c) if the answers to parts (a) eand
(b) above be in the affirmative, what
steps Government propose to take to
stop the ticketless travel and ensure the
proper running of trains on that

'ne Deputy Minister of Railways
and Tr (Shri Alagesan): (a)
Ticketless travel on the Guntur-Re-
paile Branch Line of the Scuthern
Railway has lately decreased.

(b) Their punctuality is not what
it should be.

(c) All trains running on the sec-
tion are now manned by a Travul—
ling Ticket Examiner.

As regards punctuality of trains,
Improvement will be effected with the
conversion of Kolluru Rodd into a
crossing station. which work is now
in hand. and also with the utilisation
of the new cngines which are expect-
ed early in 1953.
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Assam Ramn Link

*772. Shrl- Amjad . All Will the
Minister of Railways be pleased to
state the amount of money so far spent
for making temporary arrangements for
running the traing over the Assam
Rail Link -on account of breaches of
the rail-road and bridges during the
floods in June-July of 19527

(Shri About
& Rs. 12 lakhs have been spent on tem-
porary repairs and other arrange-
ments on tiris section.

Assam Ramn LINK

*773. Shri Amjad Al: Will the
hglgi;:ter of Ral]wm be pleased to
8

(a) the expenditure incurred iIn
construction and maintenance of the
so called “Hidden works"” for protect-
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]
ing the bridges and raﬁ-mds from the
onrush of waters from the Himalayan
regions in the Assam Rai!l Link gince
its inception; and

(b) how far it has been a
protective measure in that line?

The Deputy Minister of Railways
and Transport (Shri Alagesan): ' (a)
About ‘Rs. 20,000/- on two hidden
works and about Rs. 2,000/- on their
maintehance. -

(b) The works have prcwedvm
effactive. .

Womer WORKERS ut'rn Ganozng
*774. Shri K. P. 'l'rlpthl'
Minister of Labour be pleased to refer
to his answer given to starred
No. 2096 asked on the 24th July, 1952

regar women workers in Tea
Gardens and state :

{a) what information, if any, Govern-

ment have collected, as was promised ;
(b) whether Government

considered the whole position ;

{c) whether it is a fact that a large
number of women workers have been
thrown out .of employment since the
decision of the tribunal ; and

(d) what steps, if any, Government
propose to take to relieve the distress?

e Minister of Labour (Shri V. V.
Girll (a) In Assam, 11,223 women
are working along with their _hus-
bands in 98 tea gardens other than
those in the membership of the
Indian 'Tea Assoclatton In West
Bengal, the number such women
workers in tea gardems in Jalpai-
guri Dlstrl.ct under the Indian Tea

have re-

-Planters’ Association is 10,590. Fur-

ther information is being collected
by the State Governments.

(c) Information regarding the num-
her of women workers discharged
since the decision of the Tribunal is
not readily available and is being cal-
lected through the Sta te  Govern-

ments concerned,

tb) and (d). Govermment have
been considering the matter, but
cannot see how, in view of the consi-
derations mentioned in the reply to
part (a) of question No. 2096, Gov-
ernment can interfere with the dis-
cretion of management..

TEA LABOURERS
‘1‘15 Shri E P, Tl'llntu . Will the
be p d to state:
{a) whet.her i

it is a fact that the
Indian Tea Assoclatlon has issued a





